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Order dated 06.09.2016 

CP No.110/2003 TP10/397-398/ALD/16/CLB Shri Sandeep Rahtoki 

Vs. M/s Hind Chemicals Ltd.  

Both the Learned Counsel appeared and represented that the matter is 

listed today before the Hon'ble High Court and this matter cannot be heard. 

So long as the Appeal is not decided by the High Court, this Bench cannot 

take up hearing. The matter is ordered to be listed on 29th  November,2016. 

List the matter on 29.11.2016. 

SH.VSR AVADHANI (Judicial Member) 

E.'le SH. H.P. CHATURV I (Judicial Mem er) 

Dated 06.09.2016 
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